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Shri 8, 8. Kothari:
Shri I*. N. Solanki:

Will the Minister of Fimance be
pleased to state:

(2) whether 1t 15 a faet that the
World Bank and the member-coun-
tries of the Aid India Consortium
have decided to relate future assist-

ance to India on the basis of perfor-
mance,

(b) i so, the extent to which 1t
will affect the Fourth Five Year Plan
programme and food imvports, and

(c) the steps which Government
are contemplating t0 make up the
ﬂ‘?

The Deputy Prime Minister and
Minister of Finance (8hrl Morarjl
Desal): (a) Neither the World Bank
nor the Aid India Club has informed
the Government of any new criteria
gbout determining future assistance
to India on the basis of performance
However, an assessment of whether

economic aid already given has
served the purpose for which & was
intended always influences the giving
of further aud India has in fact been
received aid from countiries and agen-

cies which have periodically ‘made
such assessment

(b) and (¢) Do not arise
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RE DEVELOPMENTS IN
MADHYA PRADESH

Mr Speaker: Before I go to the
next item 1 want o inform the House
that 1 have received chits from two
hon Members of this House about
their desire or intemtion to raiwe a
discussion on the developments in
Madhya Pradesh Except the news-
paper reporis which we have before
us, ] wonder whether we have any
information to have a :hl?mﬁs ue:":e
newspaper report says t
crs have crossed the floor (Inter-
ruptions) To the extent Iknow, I am
talking of it
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Mr. Bpeaker: I know. That is why
1 say thig is a constitutional point;
whether Parliament comes into the
picture
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can discums it, if you want, if 1t is
constitutionally 7 1 will
aliot one hour. But, without

aspects by consulting people and then
we will take a decision.

ot wq Foedr : B9 TN wTOEY
o & B
Mr. Speaker: If you begin discus-

sing it now, there is no point n allot-
ting time separately for it.

JULY 20, 1987 in Medhya Prodesh (81

Shri Ranga (Srikakulam): 1 take
it from what you have said that of
Shr1 Madhu Limaye and others come
to be able to persuade you that it
would be within your right, as well
of the House, that thug motion should
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vl Ban Darex (Mingeldaj): Sir,
in your initial comment you have
siatod that it is 3 nwepsper report
that 88 members of the Congres
Party in Madhys Pradesh have cross-
ed the floor,

Mr. Bpeaker: Yes, 1t appeared in
the newspapers . .. (Interruptions)
Now, if half a doren members stand
up, including leaders Iike Shri Ma-
dhok, Bhrl Joshi and Shri Hem Barua
and talk simultaneously it would be
difficult for 'me to regulate the
House ., . (Interruptions)

Shri Hem Barma: May I say that
this report was broadcast by the All
India Radio, which 15 an official er-
gan® (Interruptions)

Shri A. 8, Saigal (Biaspur): Sir, I
rise on s pom of order I have got
the night to raise 1t

Mr. Bpeaker: Will you kindly mt
down® We should not discuss it here.
1 have made an appesl to you Mr.
Madhu Limaye and others will come
and discusy it with me. Now, if every-
body gets up and begins to speak like
this, that is not proper

Shri Surendranath Dwivedy (Ken-
drapara): That is all mght What
about the suggestion made by Prof.
Ranga® The Assemblv has been pro-
rogued in an unconstitutional way.
Let the Home Minister make a state-
ment,

Shri Bpl Ra] Madhok (South
Delh1): We are not gong by the
newspgper reports only. We have got
telephgpic message from there. ¥ou
may direct the Home Mingster to
make a statement
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JULY 30, 1807 in Madhya Pradesh (St.) 13303
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Mr. Speaker: All of you have
fimished now May I request some
order now® A proposal hag been
made The facts are all confusing ..
(Interruption) At least the Bpesker
has only newspaper reports Others
might have got telephonic messages.
(Interruyptions). Why are you shout-
ing You don't hear me My
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A good proposal has been made that
since the pogition is all confusing...

An pon, Member: How?

Mr Speaker: It may pe clear for
you ... (Interruptions).
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Mr. Speaker: Fortunately, they are
not shouting like you. If they also
begin 1o shout, I do not know what
will happen (Interruption). Please
hear me now...
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I am saying is that the Home Minis-

hundred per cent truth. At least peo-

ple like me know only 40 per cent or
50 per cent. Therefore, the Home
Minister . . . (Interruption).

shall certainly ask the Home Minister
to try and get the information.

An hon. Member: When?

Shrimatl indirs Gasdhi: He will
get i n touch with them . . .(Inter-
ruptions).
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Mr. Spsaker: Now are satis-
ledr'rhe:h“eaholuee::;,ﬁu,am
as the members on that gide,

Shri J. B, Kripalani (Guny) rose—

Mr, Speaker: | ¢m on my legs,

May I request the Home Mimuster
do dndests the fime mhao e gl
make it available to the Hoygey

Minister of Heme Affayy,
‘I.'.r;.. Chavan): We have M(Bll'l
even the time to contact the Gover-
nor because we have to fing out,
under what circumstancey . hat
action he has taken 1 will try 1o get
in touch with the Governor 5 the
course of the d". ‘. (Iﬂ‘mumm).

Shri Bal Raj Madbok: Pogpively
today.

Shei ¥. B. Chavan: 1 will 4ot in
touch with him immediately, " today,
When 1 sa:d ‘in the course 0f the day’,
my 1dea was that I would get in touch
with hhm mnmediately and try to get
the information, By 5 O'Clock, 1 will
be able to give the informatign

wWay i@ oo WERy, gt
ao & & fr gn T § S oo
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Shrl Umanath (Pudukkottaiy. The
Home Mimister says that he wants to
get the information from the Gover-
nor there as to what h#s hippened
and all that. There is a Press report
to the effect that yesterday oy trunk
oall the Prime Minister contecrey the
State Government there and got the
material as to what was h
there But now the Home Minister
poses ag if he does not know anything.
Becondly, 1 am very much pajned to

it has been the practice here that
we go, on such important things, by
newspaper reports and All Indaa
Radio reports. I am, therefore, pained
10 hear you say that we have goi only
new. reporte. 1 am very much
pained to hear it from you, Sir Had
it been from the other side, I would
not have munded.

Mr. Speaker: At least I do not
know. I have no other information.
No Minister has phoned to ‘me from
Madhya Pradesh, no Opposition
Leader has phonned to me from
Madhya Pradesh. This is hundred
per cent true. I have only newspaper
reports Nobody from Madhya Pra-
desh, either from the Government or
from the Opposi‘ion side, has brought
it to my notice

Ay regards the suggestion made by
Mr. Ranga, I am requesting the Home
#imider to make s stadement fodky
at 5 O'Clock. (Interruptions)
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